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captioned ‘Bridge in *e*en hours*;

<b) if to, tbe broad outlines thereof ; and

(c) whether Government propose to 
support, assist and help the scheme of quick 
bridge making ?

THE MINISTER OF PARLIAMENT­
ARY AFFAIRS AND SHIPPING AND 
TRANSPORT (SHRI RAJ BAHADUR):
(a) Yea, Sir.

(b) It is essentially a torm of unit type 
o! bridging in steel designed, patented and 
fabricated by Bhagat Engineering Co., Private 
Ltd., Bombay.

(c) In view of tbe claims made bv the 
firm with rega»d to thr cost and the time 
squired for construction, Government hopes 
tliar the claim made by the hrm will receive 
due consideration from the authority* con­
cerned when enquiries are floated Cor wortu 
involving use of thr type of structure evolved 
by them

Cheap House by N.B.O,
♦217 SHRI YAMUNA PRASAD 

MANDAL : WiU the Minister of WORKS 
AND HOUSING be pleased to state :

(a) whether Government of India have 
rreened a suggestion fr«,«m National Building 
Organisation regarding the cost at which a 
cheap house can be constructed in Delhi,

(b, if so, the salient feature* of thr pro 
posah, and

(c) vkhtthrr tbe suggotKMi has since been 
examined by Government and" if so, with what 
results i

THE M1NISTLR OF WORKS AND 
HOUSING AND HEALTH AND FAMILY 
PLANNING (SHRI UMA SHANKAR 
D1KSHIT) : (a) to (c). Government of XimH* 
hmrt not received any suggestion from the 
National Buildings Organisation regarding 
a dcngn for a cheap house specifieattv for 
Delhi, However, the National Butkiings 
Organisation has prepared a design and the 
specifications for tingle storeyed low cost 
housing This provides for units of three 
tenements each and each unit » estimated to 
cost Rs. 14,28* exclusive of the cost of land. 
Government are considering a proposal to 
•owdfttct a ttnit of this deaign and specific*, 
lion* with a view to testing the design.
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M UnwaStaKftsrds lor Sky Scrapper* 
la Cnmsawght Place, Nsw Otihi

♦210 SHRI Ml/KHlfAR SINGH
MMiK 

SHK£ KWI PR XKASH j

Will rlie Minister of WORKS AND 
HOIMNO be pleated to «me :

(a) whether the New Delhi Redevelop­
ment Ad%i<tory Gonmnttee has refommefuted 
some measures *nd minimum ttamkrdi f«» 
sky snappers in arvi around Connaught 
Place area ; and

fb) if so, its matn re< ommeadatkms and 
Government's decision thereon f

THR MINISTER OF WORKS AND 
HOUSING AND HEALTH AND FAMILY 
PLANNING (SHRI UM\ SHANKAR 
DIKSHIT) : (a) The Committ*; bat ftot yet 
submitted Its report to Government.

(bjf Dor* not arise,

Scarcity t f  Sugar la  tomtom

♦220* SHRI Y. ESWARA REDDY ? 
Witt the Minister of AGRICULTURE be 
pleased to state t

(a) whether ftcarcity d t tugwir IMM 'IpMsd




